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S1.No. Name of State Name of towns/cities Name of Component
106. Rajasthan Pratapgarh Sewerage
107. Rajasthan Ladnun Phase-I Sewerage
108. Rajasthan Bhilwara phase-1 Sewerage
109. Uttarakhand Haldwani-Kathgodam Road
110.  Uttarakhand Haldwani-Kathgodam Road
111.  Uttarakhand Kashipur Solid Waste Management
112.  Tamil Nadu Eroda Water Supply

Programmes for Odisha

2162. SHRI BHUPINDER SINGH: Will the Minister of URBAN DEVELOPMENT
be pleased to state:

(a) whether Government is considering to include Bhubaneswar under the proposed

“smart city” programme;

(b) whether Government is considering to include Holy city of Puri and Heritage
city of Cuttack under the proposed “Heritage City” which are the other cities which

has been taken under the above category State-wise; and

(¢) Which other cities/owns of Odisha are proposed to be included in the new

programme ?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
[SHRI BABUL SUPRIA (BABUL SUPRIYO) BARAL]: (a) and (c) The Concept Paper on
developing 100 Smart Cities is presently at draft stage, which is available on the Ministry’s
website (www.indiansmartcities.in). Consultations with State Governments are being held.

The Guidelines for selection of cities shall be finalized after approval of the scheme.

(b) Selection of Cities/Towns under the National Heritage City Development and
Augmentation Yojana (HRIDAY) are under finalization.

Maintenance of Nehru Park in Chanakyapuri

2163. SHRI PYARIMOHAN MOHAPATRA: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether Government is aware of the deterioration of Nehru Park in
Chanakyapuri, New Delhi, due to lack of maintenance and allowing picnics, sale of

food stuff within the park and thereby increasing garbage at different points; and
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(b) if so, the corrective measures taken or proposed to be taken and the time

schedule thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
[SHRI BABUL SUPRIA (BABUL SUPRIYO) BARAL]: (a) and (b) People including
children from various schools of Delhi and NCR come for picnic in the park throughout
the year and bring packed food items with them. Cooking and sale of food items
inside the park is not allowed. People leave the garbage in the park which is cleaned
regularly by NDMC staff. Dustbins have also been installed in the park to keep it

neat and clean.
Purchasing of land from farmers by DDA

2164. SHRI GULAM RASOOL BALYAWI: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether DDA proposes to purchase land from farmers directly; and
(b) if so, the details in this regard and the purpose behind this move?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
[SHRI BABUL SUPRIA (BABUL SUPRIYO) BARAL]: (a) and (b) Yes, Sir. The
details and purpose behind the policy are available in Delhi Development Authority’s
Circular/Office Order No. F.9(6)2014/NL-1/DDA/127 dated 04.12.2014 available in
website of DDA (dda.org.in/ddanew/pdf/land/policy 051214.pdY).

Implementation of reservation policy

+2165. SHRI NARENDRA KUMAR KASHYAP: Will the PRIME MINISTER
be pleased to state:

(a) whether there is any provision to implement the Reservation Policy effectively

in various Ministries;
(b) if so, the details thereof;

(c) whether any survey has been conducted by the Government in respect of the

vacant posts in various Ministries to under reserved category;
(d) if so, the details thereof; and

(e) steps taken by the Government to fill in the posts lying vacant in various

Ministries?

tOriginal notice of the question was received in Hindi.



